FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulation, 2016
FOR THE ATTENTION OF THE CREDITORS OF M/s POINTIFIC DIGITAL PRIVATE LIMITED

RELEVANT PARTICULARS
1 Name of corporate debtor M/s POINTIFIC DIGITAL PRIVATE LIMITED
2 Date of incorporation of corporate debtor 28.06.2013
3 Authority under which the corporate debtor is | REGISTRAR OF COMPANIES- MUMBAI
incorporated/registered
4 Corporate Identity No/Limited Liability | U22222MH2013PTC244907
Identification No. of corporate debtor
5 Address of the registered office and principal office | Regd Office:- 91 Springboard Business Hub Private
(if any) of the corporate debtor Limited, 74/1i, C Cross Road,Opp Gate No 2, Seepz,
Andheri East, Chakala MIDC, Mumbai, Maharashtra,
India, 400093.
Principal Office:-CTS 595 BHUKANVALA CHAMBERS,
PLOT NO. B-28, 9TH FLOOR, VEERA IND.EST, VILLAGE
OSHIWARA, ANDHERI, Mumbai, Maharashtra,
400053
Principal office:- 12TH FLOOR, 1204, WELLDONE
TECH PARK, SOHNA ROAD, SECTOR 48, Gurugram,
Haryana, 122018
6 Insolvency commencement date in respect of the | 10.11.2023
corporate debtor
| Estimated date of closure of insolvency resolution | 08.05.2024 (180 days from the insolvency
process commencement date)
8 Name and registration number of the insolvency | KAMAL AGARWAL
professional acting as interim  resolution | IBBI/IPA-001/IP-P0O0868/2017-18/11466
professional
9 Address and e-mail of the insolvency professional, | 487/27 SCHOOL ROAD, NEAR PEERAGARHI METRO
as registered with the Board STATION, NEW DELHI- 110087
e-mail:-advocate.kamal.aggl@gmail.com
10 | Address and e-mail to be used for correspondence | 487/27 SCHOOL ROAD, NEAR PEERAGARHI METRO
with the interim resolution professional STATION, NEW DELHI- 110087
e-mail:-cirp.pointific@gmail.com
Mob:- 9811138823
11 | Last date for submission of claims 24.11.2023
12 | Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional
13 | Names of Insolvency Professionals identified to act | NA
as Authorized Representative of creditors in a class
(Three names for each class)
14 (a) Relevant Forms and Web Link:-
https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives are | Physical Address — NA
available at

Notice is hereby given that the Hon’ble National Company Law Tribunal (MUMBAI BENCH I1) has ordered
the commencement of a corporate insolvency resolution process of M/s POINTIFIC DIGITAL PRIVATE
LIMITED on 10.11.2023 in CP(IB)111/MB/2023
The creditors of M/s POINTIFIC DIGITAL PRIVATE LIMTED, are hereby called upon to submit their claims
with proof on or before 24.11.2023 to the interim resolution professional at the address mentioned
against entry no 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit their claims with proof in person, by post or by electronic means.

Date:- 11/11/2023

Submission of false or misleading proofs of claim shall attract penalties‘.iX;Mj w«-"“P
{KAM GARW:J’

Place:- New Delhi

Relevant

Interim Resolution Professional

IBBI/IPA-001/IP-P00868/2017-18/11466

forms for submission of

claims

may be downloaded from

https://www.ibbi.gov.in/home/downloads Form B-Operational Creditors, Form C-Financial Creditors,

Form D-Workman/ Employee, Form F- other creditors.
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PUBLIC ANNOUNCEMENT
(Linder Regwabon 6 of fe insolvency and Bankruptcy Boand of Indla
{Insolvency Resolufon Process for Corporate Persons) Regulations, 207 6)
FOR THE ATTENTION OF THE CREDITORS OF
Mz POINTIFIC DIGITAL PRIVATE LIMITED

2.| Date of ncorporation of Corporate Dablog 28.06 2013

3.| Authorty under which Corporate Debior | REGISTRAR OF COMPANIES-MUMBAI

is incorporatedregestenad

4. mﬁd} @ [dentity Number of Corporate | U222220H2013PTC244907
tor

& | Address of Registered Offce and Prinopal Regd Offica-91 Springboard Busness Hub Prival

OHiice (if any) of e Corporate Debior Limitad, 741, C Cmss Road Opp Gata Mo 2, Seap
Andhari East, Chakala MIDC, Mumba, Maharashim
ndia, 400093,
Principal Office:-CTS 595 BHUKANVAL
CHAMBERS, PLOT NO.B-28, 9THFLOOR, VE
MD. EST, VILLAGE COSHIWARA, ANDHERI
Mumbai, Maharashira, 400053

Princpal ofice-12TH FLOOR, 1204, WEL
TECHPARK, SOHNARCAD, SECTOR 44, Gunug:

Haryana, 1220118
.| lnsdvency Commencamen Date in 10.11 2023
respect of fue Coporale Debior
7.| Esimaled date of chosure of lnsolvency | 08052024
Rescufion Process {180 days fom fe insalvency commencement datel

8.| Name and registration number ofthe FabAL AGARWAL
Insolvency Professional acing as intesm | BSVIPA001IP-PO0SGER201 71811465
resdution professional

9.| Addmss and emal of fie inlerim 45717 SCHOOL ROWD, NEAR PEERAGARHI
resolufion professional, a5 regisiened METRO STATION. NEW DELHE 110087
with fe Board el <advocate kamal 200l com

10§ Addmss and e-mail o be used far 487127 SCHOOL ROWD, MEAR PEERAGARHI
comespandance wit the inwedm METRO STATION, MEW DELHE 110087
Resdufon Pmiassional e-mal-cimp pointific@ gmal com

Mob - 9811138823
11 Last date for submission of daims 24, 11,2023

2| Classes of crediors, if amy, under clause f] | NA
ofsub section 54) of seclion 21, ascertanad
by fhe Interim Resalufion Professional
13. Blame of Irsovency Profesgionals idenffied A,
toact & Auhoized Repeseniaive of Credion
ina dass (Thees rames for each dass)

14! {a) Relevant Forms and Web Lini-
{b} Details of futhorized Represeniaives htps! fibbi govinfenhomeadownloads
are available at Physical Address NA

Motoa is heraby given that e Hor'ble National Camgany Law Tribunal iMUMBAIBENCH [ hasorderad]
the commencemant of a carparate nsdvency resalulion procass of Mis POINTIFIC DIGITAL PRIVATH
LBATEDan 10.11 2023 in CP{IB) 111ME/2023.
The crditors of Mis POINTIFIC MGITAL PRIVATE LIMTED, are haraby calad upan o submit haid
daimswith prao on or before 24. 11 2023 o he interimresalulion professanal atihe addmss mentionad
againsteniryna 10,
The fnandal cradtars shall submittheir daimswith praad byebacronic maansonky. All aher creditors mayy
subrmit Sair dams with proodin parsan, by post or by dackonic maans.
Submissian of false ar misleading proafsof dam shal aftmc penalties.

Sdi]

_ {KAMAL AGARWAL)
Date-11112023 Intarim Resdufion Profassional
Phca:- Mew Dahi IBEIAPA-0011P-PO0AGAZ01 7-18/11468

Relevant! forms for submission of claims may be downloaded fro
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Form D-Workman/ Employes, FormF - ethercreditors.
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